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Mr. Speaker: The hon. Member 
may have another opportunity to 
raise this point, perhaps in the debate 
on the President's address. 

Shri Hem Barua (Gauhati): May 
I draw the attention of the hon. Fi-
nance Min·ster to a statement made 
by the Finance Minister of Keraia to 
.the effect that this moratorium has 
resulted in great difficulties for the 
public there and if so, whether ~he 

Finance Minister of Kcrala had a dlS-
dussion witli the hon. Finance Minis-
ter here and, if so, with what result? 

Sbri A. K. Gopalan: May I also 
inform the lIou;;!' that in Kerala, the 
Chief Minister and othel"S and some 
of the Assembly members also have 
passed a n>.olulion to the effect t?at 
Kt'rala should be savpd or ~o eth  

likp that? There is 11 campaign run 
by some of the M.L.A5. So. it i~ .not 
a que.-tion that it is not a seriOUS 
thing when the Kerala Government-
the Ch:ef Minist!'r as wdl as the 
Finan('(' Minister-have giv('n a ~tate

menl ahout it. 

Shrl I\lorarii Desai: I had some 
disclls'ion with ,omp of thf' ini~'ters 

of Kf'rn]n and r askl'd them what they 
propost'd to do. They said 
there wa!; SfJme ditricul'~'  not that. 
thl're waR .'.omC'thng like a crisis or 
anything li (~ that. I ask;'d whether 
tney propose that the moratOl'ium 
~i1ould be liJtl'd. They mid 'No'. I 
said: "What do you suggest that I 
should dO?" Thl'Y said "We cannol 
Say". What am I to do under these 
ci~cu stances  Some difficultie.:, do 
arise, but new arrang:·ments have got 
to be made and there are some d:ffi-
cult e-. but 'hl're is no serious situa-
tion as i!' allt'ged. That is all I 
han> to SJY. 

Mr. Speaker: Very well. The hon. 
Prime Minister. 

Shrl BraJ Raj SlnJ'h (Firozabad): 
What about the adjournment motion, 
Sir? 

Mr. Speaker: Enough has been aaid 
about this motion. I do not allow the 
motion. 

1889 (Ai) LS.-

12.06 hn. 

STATEMENT RE: SITUATION IN 
CONGO 

The Prime Millister aDd Minister of 
External Affairs (Shri Jawaharlal 
Nehru) : For the last many months, 
as the House very well knows, the 
situation in the Congo has been a 
worsening one, a deteriorating one, 

.! shall not. at the pl'e:;ent 
moment, go into. the details of 
that, but throughout this period, 
we have bl-en drawing the IIttention 
of the countries concerned, lind of the 
United Nations, towards the situation, 
and suggesting various steps and 
measures to be taken. One of the 
principal ones that I ~u ested  lind I 
myself mentioned it in the United 
Nations ""h"n I was there, was the 
re('onvenillg of ParJianll'nt therl' to 
decide what kind of Government they 
want.ed. and to prevent outside inter-
ference. The Government or the 
authol'iti(>, that wer(~ funetioning 
thlre at. th(~ tinlt' wert.' the 
President. Mr. a~avu ll  and Mr. 
Mobutu. Mr. Mohutll came on the 
!:(,l'ne by a e<nlp d'dot and not by 
legal or constitutional method. Mr. 
KasavlIbu had a cl'rtain legal stand-
ing ('cau~  he had b{'en I'lectcd as 
Presid{mt just a, Mr. Lurnumba had 
been ell.'cted as the Prime Minister. 
Thev both had a certain con,titutional 
~tandin . Subsequently they fell out 
and attr.'mpt!'d to take action against 
each other. ea(!h one of them trying 
to dismiss the otht"r from his high 
office. The Parliament ml't-that wa. 
the last occasion that the Congolese 
Parliampnt mrt--and they did not 
agrel' with these respective dismissals 
and a~ ed both elf them to carry OD, 
one a" President Rnd tbe other as 
Prim{' Minister. That wa~ thf~ last 
time when the Parliament came into 
thf.' picture. Then other thing!! happe-
ned wbich have no !lemblance of lega-
lity and Mr. Mobutu cam(> into the 
picture with control of the JO_cal1Mf 
National CongoJelle Army. 

Sinre then, e,'cry attempt waf ma4. 
by Mr. Mobutu. flnt of all that Parna-
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ment should not meet, and secondly, 
to make Mr. Lumumba ineffective. 
Some checks were put on this by the 
United Nations authorities there and 
Mr. Lumumba was protected even to 
some extent by the Lumumba forces, 
but anyhow this attempt continued. 
It i3 a long story and I shall not go 
into that. 

One fact that has to be borne in 
mind is, one of the first things that 
the United Nations dedded, when they 
came into the Congo, was that the 
Belgian military and para military 
forces should bl' withdrawn. In fact, 
most of them were withdrawn. That 
was in August last or thereabouts. But 
soon aftl~r. the Belgians started com-
ing baek in very considerable ml'ffi-
bE'rs. Referl'nce was made to this in 
thl' second report of the United 
Nations Repl'esl'ntative>. which was dis_ 
tributl'd h(~rl' among members. But this 
wa~ challl'nge>d and it was stated that 
the Be>lgian Government was not do-
ing this but the private parties were 
doin.: this lit the invitation of the 
authOl'ith's there. the> authorities of 
Katanga or Ml' Mobutu. Our own 
opinion has bl·PI1. lind it has been 
conftmwd completl'ly, thai thesl' 
authoritil's. mOf(' espedally Ml' 
Tshombt" wall in effect functioning for 
prac·tical purposes as a l'c'presentative 
of thl' so-cal It,d Bt'lgian advisors. 
There> WE'rp a largE' number of· 
Belgian ol1kl'rs in the civil field and 
it was "('(Illy tht,y who werl' l'arrying 
on Ilnd dictating policies to the 
Katanga GOVl'rrft'nrnt chirfly and. may 
be to some I'xtent to the L€'opoldville 
Government a .~o. They wt'rt' protec-
t'd in doinll thill on lht' p1£>a "Oh! we 
I'hould not interfere with tht' inde-
pendenct' of thE' Conllo" So, this 
curiolls fact remained that tht' very 
persons who wt'rt' interferin, mo!!t with 
the independence of the Congo were 
takinp: !lht'ltl'r under the plea that no 
om' I"lsr ~hould interfere. 

So. t.hls has gone on. Sir. till vari_ 
ou~ altt'mph were made by the 
Unit€'d Nation!'. But. somehow. tht' 
intcrpl'l'tation of the United Nation. 

mandate was so limited that they 
could not function there. All kinds 
of disgraceful things happened there 
and the plea was that the United 
Nations mandate prevented them from 
interfering. So, a great deal of 
resentment arose among the memben 
of the United Nations, among those 
who have sent forces to the Congo at 
the request of the United Nations, 
and several countries even decided to 
withdraw their forces because they 
did not 'agree with the policy 
that has been pursued by the United 
Nations or rather the absence of 
policy, the passive inertness of the 
United Nations there. But it was not 
quite inert. The United Nations has 
done quite a very fine piece of work 
there in the field of feeding people 
and looking after them. But in the 
political field it had become very 
passive and its passivity naturally 
was all in favour of those people 
who had s('ized power and were 
exploiting it to their own advantage, 
mono esp('eiall~' in Katanga and 
els('where. 

Now another crisis arose because 
of thesl" forces being withdrawn; 
bC'causc, if all the United Nations 
forces wen' withdrawn from there, 
the UnitC'd Nations ceases to func-
tion there and will withdraw itself. 
If that happened, if the United 
Nations withdrew, the consequence 
was not only that there would be a 
continuing civil war but there was 
the danger of outside powers comine 
tn in a big way to help their respec-
tive coteries or those whom they 
acknowl€'dged, which was a very 
serious th'ng. Also. th" failu!'.' of 
the United Nations there would 
redound to the great discredit of the 
United Nations and make it dif'Hcult 
for it to function in future in any 
like emergency. All this has hap-
pened. 

Now. some time back. Mr. 
Lumumba, who was in some kind of 
detention in Leopoldville, escaped 
from there. He was captured by 
Mr. Mobutu'll forces somewhere, 
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brought back and put in a prison. 
From that prison a few days back 
he was removed to Katanga in spite 
of many protests, because the Katanga 
people were, rather Mr. Tshombe 
was, his bitterest enemy. 

Then, about this time a commis-
sion went there, the so-called Conci-
liation Commission and everyone in 
the Commission agreed that their 
principal activity should be fo meet 
Mr. Lumumba to have any kind of 
conciliation, because he was the 
person who ('l1unted o~t there. It 
is a faet that he counted a great deal 
and that he wa~ a popular leader. 
h .'~  W(,I'l' not allowl'd to meet him 
and u!timat!'l.,· they W('re pradically 
on thl' poin, (If ('oming baek befor!.' 
meeting him. Mr. Tshombe informed 
them-it is rather significant that 
1hE'Y were informed through a Belgian 
offieer or Belgian adviser of Mr. 
Tshomlw-·tbat th('y ('ould not meet 
Mr. Lumumba. It was a few days ago 
only. 

Then came the news of the escape 
of Mr. u ll h ~. This 'PW~ W8:, 

'lVen by the Eatanga authoritif's. 
Very fl'w ~lI'opll' hl'l.p\,l'd Ihis. harly 
any ~wrsr  and thl'~' fp:ln'd that 
this meant pO$sibly some attl'mpt at 
liquidating Mr. Lumumba and his 
·,dvisers. Two or three days latpr it 
tlo~'llt'd out 10 be trUl·. 

'N ow there are many aspects (If 

this tragedy. There is no doubt that 
Mr. Lumumba was murdered and 
the kind of explanation that thl' 
Katang'l authOrities have gi\'en wa" 
so l'xtraordinary and so audacious 
that it surprised one that any of 
these people should have that auda-
city to say thin,.: while completely 
disclaiming, rather indirectly, that 
they are r(>sponsible for the murder. 
They have d~ne ('\'erything to make 
peopJ'e suspect Ihat they are din-ctly 
responsible for this. It is interest-
ing to see that they refuse to pennit 
eyf'n now any inquiry. They 
J'c!us;.!d even to indicate where he 
was murdered or to melicate where 
hi!! !;ra\'(> was, a~ they say thc~' have 
put h:m in a ~  the rl'nson being. 

and this is to be noted, lest that 
place becomes a place of pilgrimage. 
It shows what his bitterest enemies 
think of Mr. Lumumba-his grave 
wou:d become a place of pilgrimage 
by the Congolese people. It would 
indeed have become so because Mr. 
Lumumba, in a sense, was the' 
founder of the national movement. 
It is not a very old-established move-
ment but he was the founder and 
there can be not a shadow of doubt 
that whatever his failings or weak-
nesses may be that he was by far 
the most popular figure in the Congo 
not only among his own tribes but 
among others too. The tribal ele-
ments ('onnict with each other but 
among them hI' was the most popular 
Ilgure. And it should be remember-
ed that it wa~ MI'. Lumumba who 
invited the United Nations to come 
to their help six months ago. It was 
at his request that the United Nations 
deeided to send their contingent 
there. 

So. nuw we J\ave this situation. 
Mr. Lumumba was murdered. He 
was murdered in a brutal and callous 
manlll'I·. He was murdered by 
people who in doing so, apart from 
th(' fact of murder, defied the whole 
proet~ss of the Unlled Nations, its 
previous resolutions and even the 
prl'!;pnt demands. They inBulted the 
l.Tnited Nationa and the Conciliation 
o is~ion in every way. It is a 
pic'url' wh'eh naturally angers ont' 
and which i~ g"ing to have, and is 
having 'I) hct. v' ~ry far-rl'aehing and 
seriolJs ('onsequcnc'es. 

As regareS. .. poUq of India, our 
poliey in such matters must nec(~s

~arily be limltea by our capat'ity. 
Obviously. we cannot go and filht • 
war in the Con,o. We have helped 
h~ United ]faUCIal, althoup we did 
not SI>nd any combat troops. in other 
ways and, it necessary, and if 
rea11y Wf' thought It was nc 'e ~ary 

from t.he world point 01 vi('w or 
from the point of view of the Congo, 
we would evPn send combat troops. 
But w(' cannot po!Isibly "end them 
except through the U'n1tf'd NatiON!. 
We cannot stand by ourselvt!'S there 
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to ft,ht all and sundry. We can only 
do tha~ if we are convinced that they 
will be used rightly for the freedom 
of the Congo people and not to sup-
port the gangster regimes that func-
tion there. 

It is most unfortunate that when 
there was a chance of some better 
and more effective policies being 
pursued by the UN this tragedy 
should have ot'eul'red. It j,; po.i.-:ible 
that it was th" fear of thes" bette!" 
\ pol·ci.'s bl'ing pur iu'~d that hastened 
Mr, Lumum\.Ja's (kath, tlta! i~  his 
oppanen's did 1I0t want him to l!vt' 
longer lest lh(' ,:tlle'/' po:il'ies "hould 
eoml' into play. It i; a fact th:lt in 
thp LTn:lt'd Na:':,Il,-: "\d'd those whu 
had bl'('" rl'ill('tan1 to takl' any 
eft'l'e1ivl' step we!re coming round to 
the belief thai something effective 
should be done and no! this in('rt 
poliry and pu~sive slipport of lht' 
existing conditions ther.,. The United 
nti( n~ tlwmsdv('s wcre thinking of 
this nnd the Unilpd State:; of 
Amcl'ka under 1h(' nc~w r(' ~i (' we 

wei'\' informed·-had definitely d.'eid-
Nt to chnnge the old poJiril'S and do 
St'vera' thing.<--I do not ~ay all things, 
but many thinr,s-which w,' had 
b.'1'1l :1,1{ n~ fol' for 'hew m:llly In'lIlllis 
and which not only WI' but nth(' .. ~  
hlO had been asking. 

So just whl'n there wa~ some hope' 
of this nl'W policy coming up, which 
included of ('oursc naturully the 
relcu$c of Mr. Llimllmb:1 .;nd th(! 
tal·tional foret'S thel'l' bL'ing brought 
under control or dis:ll'ml:d as also 
m:lny olh('l' things which probably 
th,. ou~E' knows about, Ilamely. 
summoning of the Pnrliamcnt, just 
when opinion was veering round to 
that and-I cannot say bl'CUUSC of 
lhe ( ppo~itil' tl'ht'r(' A,lso--po:; ibly 
lome such st('p would have been 
taken by th(' UN thaI this tragedy 
oct'urred. 

Now this morning further develop-
ments havc appeared in the papers-
in facl. every day will bring these 

dcvelopmcnts-and I" should have 
thought it better for us and for the 
other countries to await the decisions 
of the security Council which is 
meeting from day to day before 
finally decid'ng on its own policy. 
Speaking for my Government, in 
spite of all our dismay at all that 
has happened and our disagreement 
all many of the policies that the 
United Nations has pursued in the 
Congo during the last few m,mths, 
it would ~ee  to us that if the 
United Nations withdraws from the 
Congo it would be a disaster 
beeau,;(' then the field is left open to 
civil war and large-scale foreign 
int."l'v,'ntion in various ways, not on 
onp side only but on every side. On 
the other hand, if it is not effective. 
there is no point in its being there if 
i\ cannot take action and puni~h the 
guilty pl'r llll~ . 

One of the' actions that i~ quite 
('SS' 'nti:1! in 1he circumst,Ill(,(,s is the 
withdr"wai of thl's., fOl"l"ign eh'ments 
from th,,,'('. chiefly thl' Bdgian;. It 
is 1I0t good l'llOugh for the- Ik'lgian 
GoV('rnmcllt (II' for an.llUIIl' hJ say, 
"We rlid not scnd them. They have 
privat ~ly gOIH' at the invitation of 
th,., K:.i1anga Government". What the 
Katanga Government i~ h reality is 
Iwl quite cil'ar--wh,·,;; J" it is Mr. 
T"holllb<' or tht: ('i~ . n advisl'r,;. So 
if th,·y like thl'msl'ln's to go there 
11H'I',' is no dil1i('ult~  about that. But 
it is clear that the foreign elo'ments 
then', ehiefly thl' Bdgian,\ must 
\\ ithdr;I\\' if thel l~ is going to be any 
alkmpt at a control of Ihi~ problem. 

Then:'for,' we feci th:lt the United 
ation~ shou:d not retire. But-and 
th('f(> is 8 big 'bue-it can only stay 
on if it changl"S it~ past policy very 
largl'iy lind if It ir' .. ,ists on these 
a~ic matt!'!"s. It is no good now 
trying to gt.'l pOur Mr. Lumumba 
rell':lsl'd because he is not thert> but 
thc!!<' foreign ch'mfOn!!' u~t bt! 'con-
'rolled and' mUll .. made to with-
draw spf'cially-I repeat-the 
Belgians. 
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Today apart from the death of Mr. 
Lumumba, Mr. Tshombe's and Colo-
nel Mobutu's armies, such as they 
are led by Belgian officers--at least 
Mr. Tshombe's army; I am not quite 
sure about Mr. Mobutu's army-are 
marching across thf' Congo and are 
dealing with all opposition in their 
own brutal and callous way. he~r 

attempt apparently has been to crush 
and out an end to all pro-Lumumba 
ele ~nts before the Security Council 
comes to any decision so as to fore-
stall it and present it with an accom-
pJshed fact. That was the idea and 
probably this killing of Mr. Lumumba 
was a part of that grand design. 

So we have made our position 
quite clear not only to the United 
Nations but to other countries con-
cerned. In spite of our anger and 
.our great resentment at all that has 
happened-one cannot merely be 
swept away by anger and do some-
thing which may create more diffi-
culties-we have restrained ourselves 
although we felt strongly and 
We do feel strongly. We hope that it 
may be possible for the Security 
Council to come to firm decisions so 
that t.he U.N. authority there call 
function cfIL'Ctively and strongly. 
This means that it shOUld function 
even if it is necessary to use armed 
fot:ce and not merely look on others 
uslng armed force for a wrong pur-
pose; that the foreign elements must 
go from there and that the so-called 
Congolese army should be controlled 
and disarmed. 

These are the immediate is.iues, 
Then having got the si1uation under 
eontr~l  it should try to get Parliament 
to ~et for deciding what kind of Gov-
-ernment they will have, the object 
being that there should be unity and 
that the unity, integrity and indepen-
dence of the Congo should be preserv-
ed. Their own people through their 
elected Parliament should decide 
what kind of Government they will 
hne and no one else intervenin, 
except to help them. If any help has 
to be given to them It should ,0 
through the United NatiOll.l and not 

lhl·ough other sources. There are 
other matters too, but this is the broad 
position. 

We were asked, maybe about two 
weeks ago, by the United Nations to 
send further combat troops thcre--not 
further because there were no combat 
troops there. We have about 800 per-
sonnel there doing hospital and sup-
plv work and signals. Because lOome 
co·untries were withdrawing their 
forces from there we were asked by 
the United Nations to send some 
armed forces. In our answer we made 
our position clear. We said that we 
do believe thllt the United Nations 
shOuld function there because as soon 
a, they withdraw there will be a col-
lap .• e of ('verything and one does not 
quite know where this disaster will 
take the Congo. But in the way the 
UN hud been functioning we com-
pletely disagreed with their method 
and we pointed out the various things 
that I h<lve mentioned here and some 
otherll. If that could be done we 
would get over OUr reluc~ance and help 
ev '~ hy sending some Combat troops 
to the Congo. That ill the position we 
look up then. That holds l>-till. So now 
we art"' waiting for whatever thE' deci-
~ions may be during the next two or 
three, or foul' or five days and will 
then fashion our policy accordin,ly. 

ShrlmaU Rena Chakravartt,. (Basir-
hilt): May I ask a question? 

Mr. Speaker: The statement has 
bE'en sumciently long. 

SbrlmaU Rena Chakravartt,.: Just 
one question, Sir. 

Mr. Speaker: It will lead to another 
question. Papers to be laid on the 
Table. 

lU9 m. 
IlE: MOT·ON FOR ADJOURN-

MENT 

Sbrl S. L. Sakseaa CMaharaj,anj): 
There are other adjournment motions 
a~o. • 

Shri BraJ Raj SlDch (Firozabad): 
There wu the adjoumment motion 
regardin, the affairs in the Banar .. 
Hindu University. Ten teachers in 




